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Road Board 

r Shri P. R. Chakraverti: 
*79. ~ Shri Bhagwat Jha Azad: 

l Shri Bhakt Darshan: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) whether Government proposE' to 
set up a Road Board to develop the 
roads in the country so as to eliminate 
the transport bottleneck; 

(b) whether Government have 
drawn up any scheme in the matter 
and if so, when it is expected to 
materialise; 

(c) whether it has been decided 
that the Central Governmt'nt will 
pay the StatE' Governments 50 per 
cent of the eo~t of improving feeder 
and 'approach roads for coal traffic? 

The Minister of Shipping in the 
MinIstry of Transport and Communi-
cations (Shri Raj Bahadur): (a) aud 
(b). A proposal mad!" by the Indinn 
Roads Congress for the constitution 
of a Road Board is being .. xamined. 
A decision in the matter is, however, 

likely to take some time as it raises 
certain issues of policy and invol'Jes 
several administrative and leg"l pro-
blems inclu:Hng consultation with 
various auth~rities." k 

( C) Followmg the recommend a tions 
of the Working Group set up by the 
Planning Commission to consider 
various matters pertaining to the pro-
duction and transport of coal, a 
Scheme for the improvement of road 
communications in the Bengal-Bihar 
region to facilitate the transport of 
('oal from that area has been accept-
e'l bf! the Plar-.ling Commission. Thl! 
Scheme provides, intcr alia, for a 
Central subsidy equal to 50 per cent. 
of the cost of feeder and approaclt 
roads induded in the Scheme. 

Locust InvasioRS 

r Shri P. K. Deo: 

\ 
Shri Narendra Singh Mahi"~ 
Shri Subodh Hansda: 
Shri S. C. Samanta: 

'j Shri B. K. Das: 
Shri M. L. Dwivedi: 
Shri Shree Narayan Das: 

'88 J Shri p, C. Borooah: 
'1 Shri Bhagw.at Jha Azad: 
I Dr. L. M. Smghvl: 
I Shr.i Raghun~th Singh: 
I Shn D, N. Tiwary: 

\ 
Shr~ Inder J. Malhotra: 
'!>hn P. R. Patel: 
Shri D. J. Naik: 

l Shri Chhotubhai Patel: 
Will the Minister of Food and Agri-

culture be pleased to state: 

(a) whether there have been large 
scale locust invasions in the country 
lately; 

(b) if so, which of the areas are 
affected and how much damage has 
been caused; 

(cl what steps were taken to coun-
teract this attack and with what re-
sults; and 

(d) which other foreign countries 
participated in this anti-locust work! 

The f'!inister of State in the MinIs-
try of Food and Agriculture (Dr Ram 
Subhag Slngh): (a) Yes, Sir, 
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(b) Rajasthan, Punjab, Union 
Territory of Delhi, Uttar Pradesh and 
Madhya Pradesh have been affected 
so far. The damage caused to crops 
is estimated to() be Rs. 1,52,000 over an 
area of 10,000 acres in Uttar Pradesh. 
Information about other affected 
areas is awaited from the respective 
State Governments. 

(c) A statement is laid on the Table. 
T See Appendix I, annexure No. 12]. 

(d) None. 
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Agricultural Production 

r Shri Basumatari: 
*82. ~ Shri Bhagwat Jha Azad: 

l Shri Bhakt Darshan: 

Will the Minister of Food and Agri-
culture be pleased (0 state: 

(a) whether it is a fact that Cen-
tral Government have under con-
sideration the proposal that an induce-
ment for increased production (quan-
titative as well as qualitative) should 
be provided to State Governments by 
linking the quantum of Central Grants 
to the States with performance in the 
field of agriculture; 

(b) whether it is also a fact that 
there is a proposal to review agricul-
tural production at a high level after 
every thpee months to eliminate 
bottlenecks and prevent shortfalls; 
and 

(c) if so, when it is likely to be 
implemented? 

The Deputy MlnJster in the MInIs-
try of Food and ~ricuIture (Shrl 
A. M. Thomas): (a) The Central 
grants to States for their agricultural 
programmes, each year, are governed. 
among other things, by the patterns 
of financial assistance prescribed for 
ditIerent scheme,\i, the agreed' ouUays 
thereunder, and the progress of ex· 
penditure under the dJ1ferent sub-
heads of development. 

(b) and (c). The progr('Ss of 
major production' programmes is al· 
ready being reviewed at periodical 
intervals at di1ferent levels. 




